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1 2 3 4 5 6 7
3. Thane 200 47.80 200 16.73 1264
4. Mira-Bhayandar 30 11.00 30 385 260
5. Kalyan Dombivili 50 9.00 30 315 208
6. Nagpur 300 63.60 240 31.80 159
7. Nanded 30 760 30 6.08 3.06
3 Pune 500 23343 502 11671 53.88
9. PCMC 150 23343 502 11671 1724
10.  Nashik 100 2200 100 770 464

ToraL 2530 718.93 2302 299.60 180.02

(d) The bus funding project under Jawaharlal Nehru National Urban
Renewal Mission (JNNURM) was a one time measure upto 30.6.2009.

(e) and (f) Do not arise.
Mithi river development project

151. SHRI AVINASH PANDE: Will the MINISTER OF URBAN
DEVELOPMENT be pleased to state:

(@) whether the State Government of Maharashtra has submitted Detailed
Project Report for Mithi River Development Project;

(b) if so, the details thereof;

(¢) whether the State Government has sought Additional Central Allowance
for the same citing reasons for not including this project under Jawaharlal Nehru
National Urban Renewal Mission (JNNURM);

(d) if so, the details thereof and the status of the funding proposal of the

State Government; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI SAUGATA RAY): (a) to (¢) Yes Sir. Government of Maharashtra had sent a
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revised Detailed Project Report (DPR) for Mithi River Development Project to the
Ministry on 8th September, 2010 and the same was sent to Ministry of Water
Resources on 27.9.2010 for technical appraisal. The proposal is not eligible for
assistance under JNNURM being a River Development Project.

Central Water Commission (CWC), Ministry of Water Resources on
examination of the revised DPR has asked for hydrological data from the
Government of Maharashtra. The project has not been technically cleared from the
Ministry of Water Resources due to non-furnishing of hydrological data by the

Government of Maharashtra.
Completion of repair work in airport metro line

152. SHRIMATI JAYA BACHCHAN: Will the Minister of URBAN
DEVELOPMENT be pleased to state:

(a) whether it is a fact that some defects in the Airport Metro Services were
detected while the service was still operational for a quite long time and the reasons

for continuing with the service;

(b) whether the services have been suspended for major repairs and time

likely to take for repairs to complete;

(¢) the agencies/persons responsible for such faults and the action likely to

be taken against all the responsible; and

(d) the likely cost of repairs and the estimated loss of revenue to the

Corporation?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI SAUGATA RAY): (a) M/s. Delhi Airport Metro Express Pvt. Ltd. (DAMEPL),
the operator of the airport metro line suspended the services immediately after it was

felt that it would not be safe to continue with the service even at reduced speed.

(b) Yes, Sir. Delhi Metro Rail Corporation Ltd. (DMRC) has reported that

repair work will take about two months.

(¢) It is premature to indicate the agencies/persons responsible for such

faults and the action likely to be taken against all the responsible.

(d) DMRC has informed that the estimated cost of repair would be Rs. 12

crore approximately and their stand is that there would be no revenue loss to them.



